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Number of Problem Villages for
Drinking Water in Bidar District of
Karnataka

4722. SHRI NARSING RAO
SURYAWANSHI: Will the Minister of
WORKS AND HOUSING he pleased
to state:

(a) how many villages in Bidar dis-
tract (Karnataka) are declared as
problem villages for drinking water;

(b) how many these are covered
under the drinking ‘water supply
scheme and how many are left; and

(c) by what time Government
would provide drinking water to all
the problem villages?

THE DEPUTY MNINISTER IN THE
MINISTRY OF WORKS AND HOUS-
ING (SHRI MOHAMMAD USMAN
ARIF): (a) In Bidar District of
Karnataka 499 villages were identified
as problem villages which had still to
be provided with drinking svater sup-
ply facilities at the beginning «f the
Sixth Plan ie. as on 1-4-1980.

(b) According to the information
furnished by the State Government
158 problem villages have been sup~
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plied with drinking water facilities in
the first two years of the Plan i.e. in
1980-81 and 1981-82. Thus there were
324 problem villages still remaining
to be provided with drinking water
facilities on 1-4-1982.

(¢) Efforts are being made to pro-
vide all identified problem villages
with at least one source of safe drink-
img water by the end of the Sixth
plan period,
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Slow Implimentation of Land
Reforms

4724. SHRI GADAHAR SAHA:
Will the Minister of RURAL DE-
VELOPMENT be pleased to state:

(a) whether it is fact that land re-
forms instituted in 1951 are mean to
redistribute rural resources and the
pace of implementation is slow, fulk
of loopholes and its impact is minimal;

(b) if so, whether national com-
mittee on agriculture was appointed
to go in all aspects of this question
and make recommendation;

(c) it so, what is the recommended
structure and its  suggestions a8 fto
action about the irregular transac-





